DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Wednesday, 16 September, 2015/ 25 Bhaadrapada , 1937 (Saka)
No. 31

Sub: DETENTION AND RELEASE OF MEMBER

The following message addressed to Hon’ble Speaker, Delhi Vidhan Sabha has been
received from Deputy Commissioner of Police, South District, Delhi.

“To maintain law and order, Sh. Dinesh Mohaniya, MLA (Sangam Vihar) AAP
Party was detained along with his other supporters u/s 65 D.P. Act vide DD No. 15A
dated 11.09.2015 at 11.05 AM at Police Station Saket, Delhi and were released on same
day at 12.00 Noon.”

Prasanna Kumar Surdevara
Secretary
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